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\ central AiMINlSTR^Ti VE TR aUNAL
JrRjNai^.^L BENCH: NE.VCEl'hI:

a. A.Nu. 1885/94

N«wuelhi, the 2ist February,1995

Hon'.Die ihri J.f. ^arma, Meaiber( J)
Hon'ble ohri P. T, Thiruvengcadam, MembertAj

u?r . J, 3. -iinsihu,
s/o 1ate 3hrl N. B. Bindhu,
Benlor 3ci entst,Dairy dhesnistry.
National Dairy Research Institute,
Karnal,Ha^yana» ,,, Applicant

By Advocate; Shri 3.K. Dubey

Vs.

1. Union of India
through
Secretary,Mini3 try of Agriculture,
Kris hi ^3Wan,New Delhi,

2. Indian Council of Agricultural Research
through
Director General,
Krishi Saawan,
New Delhi.

3. Chairman, Agricultural Scientist,
Recruitment Board ,Krishi
Anushanrihan a'wan , his a,
New Delhi. , ... Resporjdents

By Mvocate: Ghri R.3. Aggarwal

' -Q R D E R rOlALl

Hon'ble Shri J.R.' Sharma, Member( J)

The learnedcounsel for the applicant makes
• iia statement at the bar that he may permitl4to mthdraw

.fx

this application with liberty to challenge the selection

made in pursuance of the aforesaid Advertissment No.3/93
for the post of Head of the Dairy Ghemistry Oivis ion,

NGRI jKarnal.

2. -^hri R'.S.Aggarwal, contested this aPpllcatio

also filed the counter, has no objection.

I
• • • 2 e

n



2*

3' The application is allowed to be withdrawn

t© the extent that theapplicant may challenge in

selection 'which has taken place by virtue of that

advertisement. No order as to costs.
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